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Cess Committee has recommended 
that speculation in shellac through 
the Calcutta Shellac Exchange, Ltd, 
be banned and that forward trading 
in shellac be regulated under the 
Forward Contracts Regulation Act. 
The Government have also invited 
the views of the Governments of 
Bihar and Madhya Pradesh which are 
the chief lac producing States. Their 
replies are awaited. The Indian Lac 
Cess Committee has further emphasis­
ed the importance of increasing the 
consumption of shellac in India and 
reducing dependence on export. The 
Government of Bih:;i.r have also ap­
pointed a Sub-Committee to go into 
the question at the State level, 'for 
suggesting remedial measures. 

MINOR IRRIGATION WORKS 

857. Shri K. G. Deshmukh: (a) Will 
the Minister of Food and Agriculture 
be pleased to state whether the Gov­
ernment of India have received any 
scheme regarding the minor irrigat10n 
works from the Government of 
Madhya Pradesh in their State durin� 
the current year? 

(b) h it a fact that one and a half 
crores of rupees have been sanctior­
ed to the above-mentionEd State &S 
a loan, for the minor irrigation works? 

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) Yes Sir. 

(b) A loan of Rs. 40.45.500 has �o 
far been sanctioned. and p-ropnsals 
for a further loan of R.s. 44 45 lakhs 
are under consideration. 
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The Deputy Minister of Railways 
and Transport ( Shri Alagesan) : (a) 
(i)  In the case of the Bridge at Kalpi, 

the possibility of permitting private 
cars to use the road decking on the­
Bridge during limited. intervals in 
the day-time during the Monsoon 
season, is under investigation. 

(ii) The Ramganga Bridge at Mora­
dabad already has a cart Roadway 
provided. 

(iii) In the case of the Bridge at 
Balawali, there is no road decking 
existing at present and there is no 
intention to provide one as the girders 
would be overstressed. 

(b) The existing girders at Kalpi 
and Balawali cannot take the addi­
tional weight of a normal roadway 
and therefore the question of modify­
ing these bridges to take general road 
traffic or authorising the State Gov­
ernment to modify them does not 
arise. 

RAILWAY LAND 

859. Shri B. N. Kureel : Will the 
Minister of Food and Agriculture be, 
pleased to state: 

(a) the extent of surplus land at the 
sides of Railway tracks which was 
handed over to the District Magistrate 
Rae Bareli (U.P.) for leasing out to· 
the cultivators under the "G.M.F.'" 
Scheme; and 

(b) the total area of land actually 
leased out so far? 

The Ministzr of Food and Agricul­
ture (Shri Kidwai): (a)  5 - 6 5  acres. 

(b) This information is not yet 
available from the State Government 
as they have not finalised the arrange­
ments for leasing out such lands to 
cultivators, so far. 

Foon:::;RAINS FOR l\1ADRAS 

860. Shri Boovaraghasamy: (a) wm 
the Minister of Food and Agriculture 
be pleased to state the quantity of food­
grains recently demanded by the 
Madras State from the Central Govern­
ment? 

(b) What are the names of food­
grains demanded by Madras State? 

(c) What are t'he names and the­
qt;antity of foodgrains so far sent? 

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) to (c) . Dur­
ing the recent discussions held at 
Bombay, the Government of Madras· 
desired an immediate supply of an 
extra 20,000 tons of millets and also 
an advance allotment of 42,000 tons 
rice against tl;1eir import quota for 




